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3HRI LOKAN'ATH MISRA: The Leader 
of the House should say that this will not be 
repeated. What is this? Things come in the 
newspapers without the House being informed 
of it. You have not even placed the report on 
the Table of the House. This is contempt of the 
House. What is this? 

THE LEADER OF THE HOUSE (SHRI K. 
K. SHAH): Mr. Lokanath Misra is aware of 
it—which party, even about its most secret of 
meetings, is able to stop something appearing 
in the press? We are all helpless. 

SHRI LOKANATH MISRA: This is no 
explanation. 

SHRI BHUPESH GUPTA: The hon. 
Minister is speaking like an orphaned boy—
'helpless' and all that. 

 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE-

RECENT BROADCAST BY RADIO 
PEACE AND PROGRESS IN USSR. 

 

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  EXTERNAL AFFAIRS      
(SHRI     SURENDRA       PAL SINGH): Mr. 
Deputy    Chairman, as the House   is   aware 
we     have   in the past drawn the attention of 
the Soviet authorities to critical references to 
Indian political parties and personalities that 
have appeared in the broadcasts of Radio    
Peace &    Progress. The position of the Soviet 
Government  has  been     that  this radio station  
is  an  independent  organisation, and is not a 
Government concern and that their official 
radio stations and newspapers  do not make 
references to which the Government could take 
exception. They have also drawn our attention 
to many statements and publications appearing 
in India which are critical of the Soviet leaders 
and Soviet policies. 
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Government are aware that broadcast 
comments abroad on recent developments in 
India have followed varied patterns depending 
upon the assessment and ideological bias of 
the author concerned. 

We are convinced that our people have all 
information at their disposal and are politically 
conscious to form their own judgment on 
developments in our country. Nevertheless, 
Government attach importance to broadcasts 
emanating from the U.S.S.R., a country with 
which we have close and friendly relations. 
For this reason. Government will continue to 
invite the attention of the Soviet authorities to 
broadcasts from Radio Peace and Progress 
which are liable to create m isunderstandings. 

 
SHRI AKBAR ALI KHAN (Andhra 

Pradesh): We are dealing with clarifications 
on this matter. 
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Are you so naive and innocent as not to 
understand these implications? The 
Government of India does not pay any money 
to the local papers whereas 100 per cent of the 
money spent on the Radio Peace and Progress 
is given by the Russian Government. 

SHRI    LOKANATH    MISRA:   Do you 
believe it? 
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the Times of India or the Indian Express. Is the 
hon. Deputy Minister that naive and innocent not to 
understand the difference between the two? He 
compares Radio Peace and Progress with any 
newspaper of the Western countries, demo^icies. 
Can there be any comparison between the two? 
You must snub the Minister if he goes on sa.y'ng 
like this in the House. 

MR.  E>tfPUTY    CHAIRMAN:   Let kj,r, 
express his views. 

SHRI SURENDRA PAL SINGH: I have 
already clarified this point that we did take up this 
matter with the Soviet Government and they have 
assured us and have clarified the position that this 
particular Radio is not under the control of the 
Moscow Radio. The Radio Peace and Progress 
have their own organisers, their own editors; they 
have their own policy. If they express any views 
which are unpalatable to us how can you object to 
it? 

SHRI LOKANATH MISRA: Sir, on a point 
of order. We cannot be led away oy the process 
which the hon. Deputy Minister is resorting to. 
There is a cletr distinction between a Gov-
ernment-owned, Government-sponsored, 
Government-financed thing and an 
independent thing. Now, you cannot compare 
the Radio Peace and Progress with the 
Hindustan Times or 
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SHRI M. K. MOHTA (Rajasthan): Mr. 
Deputy Chairman, the Government is treating 
the House like a bunch of infants. It is common 
knowledge that there is nothing in Russia that 
is owned privately, and still the Government 
goes on repeating here in the House that the 
Radio Peace and Progress is private-owned and 
privately-managed. I do not know how such 
things are repeated again and again in the 
House. What I want to know from the hon'ble 
Minister is whether the broadcast by the Radio 
Peace and Progress is considered undue 
interference in the internal matters of India or 
not. I mean this particular broadcast which has 
been referred to. If it is   considered 

so, may I know what steps have the 
Government taken with the Government of the 
U.S.S.R. on the one hand and with the 
accredited correspondents of this Radio Peace 
and Progress in India itself? I understand that 
this is a well-established practice that the 
correspondents are called and asked to explain 
their despatches if they are considered objec-
tionable and an undue interference in the 
internal matters of the country. May I know 
whether that procedure has been followed in 
this matter or not? 

SHRI SURENDRA PAL SINGH: Sir, I 
have already clarified the position. As regards 
the finances, etc. of the organisation, as I said, 
it is quite possible that indirectly they may be 
financed by the U.S.S.R. Government. But I 
only said that that organisation is an 
autonomous body. It is autonomous in its 
policy. 

SHRI RAJNARAIN: It is not correct. 

SHRI SURENDRA PAL SINGH: Its 
editorial policy is not influenced by the 
Moscow Government. I have already said that 
those broadcasts which we thought amounted 
to interference in our internal affairs were 
objected to by us. This particular broadcast we 
do not think contained anything objectionable. 
But I assure Mr. Rajnarain that we will draw 
the attention of the Soviet authorities to this 
broadcast also. 

SHRI B. T. KEMPARAJ (Mysore): 
In view of the answer given by the 
Minister concerned, I want to know 
whether the Government has made 
any efforts through the AH India 
Radio to rebut the propaganda that 
is being carripd on . . . (Interruption 
by Shri Neki Rami T sav keep auiet 
...........by the Radio Peace and Pro- 
press. The hon. Minister just now said 
that they have not token any action. 
Will the Government be in a position 
to place the reference, if there is any, 
to show that they have taken action 
against the nronaganda that has been 
made by the Russian Radio Peace 
and Progress on the floor of the 
House. 
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SHRI SURENDRA PAL SINGH : This 
question of All India Radio is a much wider 
question. As the House is already aware, 
suitable action is always taken by All India 
Radio and all other agencies of propaganda 
that we have under our control. Such actions 
are always taken whenever anything appears in 
the press anywhere in the world which is likely 
to go against our national interests. It is always 
rebutted by All India Radio and other agencies. 

As regards the criticism that we have not 
taken any action so far against these 
broadcasts, we again propose to bring this to 
the notice of the Soviet authorities that in 
future, they should be more careful. 

SHRI BHUPESH GUPTA (West Bengal): I 
hope I will also be heard with the same 
patience which I have shown towards others. 
First of all. Sir, I am not concerned with 
whether one likes these broadcasts or not. 
Surely, there will be some people who would 
not like the broadcast... 

SHRI LOKANATH MISRA: Do you like 
it? 

SHRI BHUPESH GUPTA: I very much like 
it. Do not disturb. I am sure Maharani Gayatri 
Devi would not like it. I am sure Mr. 
Nijalingappa would not like it. 

I am sure Rajaji will not like it. I am sure 
Mr. Masani will never like it. I am sure Mr. 
Morarji Desai will not like it. and Mr. C.B. 
Gupta, least of all. Similarly there are others 
who may like it. That is not the issue at all. 
The question is about broadcasts from some 
country. I think this is perhaps the only 
Parliament where these things are raised. I 
have never heard of these things being raised 
in the British Parliament. 

SHRI LOKANATH MISRA: In Russian 
Parliament? 

SHRI BHUPESH GUPTA: They do not 
have Swatantra Members. The Russian 
Parliament will not consider these things 
because they do not have the like of you 
sitting there. If you interrupt, then I will 
answer you... 

MR. DEPUTY CHAIRMAN: You may put 
your questions. 

SHRI BHUPESH GUPTA: I should like to 
know how many protest notes have been sent 
to the Voice of America. Is it not a fact that the 
Voice of America broadcasts sometimes offend 
our anti-imperialist sentiments and all that we 
stand for and have stood for? The American 
broadcasts are openly insulting to all of us, all 
those who live in this country. American 
broadcasts depicted us as the aggressor in 
Pakistan. I should like to know how many 
protest notes have been sent to the United 
States of America or the Voice of America for 
that matter. I should like to know whether the 
Government considers such broadcasts as not 
only totally untrue—I am not talking of interfe-
rence in our internal affairs—but a slanderous 
attack against all that is good in India. Or do I 
take it that just because some pressure is built 
here, they go on sending notes to the U.S.S.R.? 
They have no business to send such notes. I do 
not ask you to send notes to the Voice of 
America. 

SHRI LOKANATH MISRA: I am one of 
those who would like protest notes to be sent 
to countries irrespective of whether it is the 
U.S.S.R. or the U.S.A. No foreign country can 
interfere in our internal affairs. 

SHRI BHUPESH GUPTA: 1 only asked 
whether they have sent. My friend. Mr. Misra, 
knows little about international law. If you, as 
a citizen of India, commit a heinous crime in 
the United States of America, a note comes to 
your Embassy. The fact that you are a private 
citizen does not mean that the note will not 
come. Now, Sir I would like to ask whether 
they had sent any note at least to the Voice of 
America. 

 

SHRI BHUPESH GUPTA: Sir, with regard 
to this matter, every day, a section of the 
Indian press is filled with filthy, anti-Soviet 
slanders and not a word is mentioned.  Does 
the 
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Government tender an apology to the Soviet 
Government or at least express regret that 
some of the papers are carrying on such 
scurrilous, slanderous campaign against a 
friendly country? If Mr. Rajnarain's son does 
some wrong to me, he will come to me and 
express regret to me. I have no son, but if my 
brother does some wrong to Mr. Rajnarain, I 
will go and bow to him to seek his pardon. Do 
they do such things? Now. is it because . . . 

SHRI BHUPESH GUPTA: He mentioned 
"protest notes". I am seeking clarifications on 
his statement. I am not certainly less relevant 
than the relevance of C.B. Gupta's biography 
here. I think I had been as relevant. 

 

SHRI BHUPESH GUPTA: Mr. Rajnarain is 
right. He says C. B. Gupta was wrongly 
mentioned. He can give his opinion. My 
opinion is this: The Peace and Progress Radio 
should say more about C. B. Gupta. There can 
be difference of opinion. He is right; he is 
relevant. Now, Sir, the Minister mentioned 
"protest". That is the point. I am not quarrel-
ling over minor matters. 

MR. DEPUTY CHAIRMAN: You please 
put your question. 

SHRI BHUPESH GUPTA : Every national 
radio . .  . 

 



  283       Calling    Attention          [RAJYA   SABHA]     to a matte  r of    urgent        284 
   public importance 

SHRI BHUPESH GUPTA: Sir, it seems I 
cannot say anything. You kindly sit down. I am 
dealing with his point of order. There is no 
mention of U.P. here. I do not know Hindi, but 
what is written in English is this: "...broadcast 
by the Radio Peace and Progress in the U.S.S.R. 
that unity among the democratic forces." This is 
a general statement. If somebody wants to bring 
it, I have no objection. On the basis of this state-
ment. I am asking for clarifications. Now, he 
said about protest notes. Why send protest 
notes? Why should protest notes be sent to the 
Soviet Union? Every national radio is in a 
position to make broadcasts on international 
developments in other countries. Obviously they 
become controversial in some countries, in some 
section of the people in one country. 

SHRI LOKANATH MISRA: Even than they 
call themselves friendly? 

SHRI BHUPESH GUPTA: Well, that is for 
you to decide. But that right you cannot 
question. You may think they are unfriendly. 
Others may think they are friendly. Therefore. I 
say this is entirely wrong. Put a stop to this kind 
of note-sending to the Peace and Progress Radio 
or for that matter to the Soviet Government, 

which is not responsible for this radio. 

It is running as an institution. Everybody 
knows it. There are institutions in the name of 
Rabindranath Tagore or Mahatma Gandhi. They 
are all good. They issue so many things Well, 
there are institutions there like them. They may 
be connected with certain personalities. What; 
about us? Suppose we receive notes from 
Pakistan and many other countries. I should like 
to know how many notes the Government is 
receiving everyday from various countries from 
whose policy or from whose criticism of this 
Government's policy we differ. Let them say 
those things in order to make us understand the 
position. The Peace and Progress Radio broad-
casts in support of freedom struggle, in support 
of struggle for peace, in 

SHRI BHUPESH GUPTA : Sir. I will not 
attack my friend, Mr. Raj-narain, or his party. 
I have got that sense. I will never attack him 
over this matter. 

SHRI BHUPESH GUPTA: I would 
consider it. 

MR.  DEPUTY  CHAIRMAN:    Mr. 
Bhupesh Gupta,... 
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support of national    liberation. The Peace and 
Progress Radio is the only radio perhaps in the 
many countries of the world where Gandhiji or 
Ra-bindranath Tagore or men oi culture and 
letters are covered. Things about the Gandhi 
Centenary are broadcast from that. Therefore, 
Sir, what does this mean? It is a friendly radio 
and certainly this radio will be untruthful if it 
does not tell that in this country a light is going 
on between the rightist forces and the 
progressive forces. It is a radio which 
broadcasts   if there is an earthquake in India. 
Therefore, these are matters which people 
broadcast according to their selections 
according to their understanding. It is possible   
that   there   are   divergent views. I do   not 
like   any   broadcast coming   from the   United   
States   of America, but I do not ask the 
Government to send protest notes. Therefore. I 
protest against this policy of  the Government 
of India in order just to irritate a radio station 
like this. You own a radio and you broadcast 
your answer. You own the All-India Radio. Mr. 
Misra can go there, Mr. Rajnarain can go there, 
to answer this thing. We have a radio also. 
Why this protest note? The Government has 
nothing to answer. Only because some people 
make noise here that you want to do this. You 
apologise to the Soviet Union for the    kind of 
propaganda, anti-propaganda, you are doing 
here through your advertisements, through your 
patronage to some of the newspapers in this 
country and stop the anti-Soviet     broadcasts 
in  some  of your speeches that are made over 
the radio. What about the parliamentary 
proceedings?     Anti-Soviet    speeches are 
made. Would you stop    sending all those 
parliamentary proceedings? Suppose our 
parliamentary proceedings are sold in the    
Soviet Union; would it be regarded as an 
interference in the    internal affairs of the 
Soviet    Union? Therefore, I say the 
Government's    attitude    is cowardly in this 
country. It is a surrender to the pressures from 
certain quarters. I have nothing to say against 
any individuals. One may or may not like a 
person. But broadcasts are acclaimed and heard  
all ever the country, all over the world, by    
peace-loving and progressive people. 

__ SHRI SURENDRA PAL SINGH: Sir, the 
main question posed by the honourable 
Member is whether we have protested against 
the broadcasts of the Voice of America or not. I 
am not in a position at the moment to say 
exactly whether we have protested or not, and 
if we have protested, on how many occasions. I 
have not got that information now. But I have 
myself said that some critical articles and 
broadcasts do emanate from Western Europe, 
America, from all over the world, against India. 
And we are not so allergic as to protest on 
every occasion we hear something which we do 
not like. As I said earlier on also, each 
broadcast or each piece of propaganda that is 
made against India is considered by us on its 
merits. If we feel that any broadcast is of a 
mischievous nature or is likely to cause or 
incite trouble in our country and amounts to an 
interference in our internal affairs, then, we 
will certainly protest against it, whether it is 
from America or Western Europe or Russia. 
The question which the honourable Member 
has asked is why we protested to the USSR. 
We made a protest because at that time we 
considered that broadcast as an interference in 
the internal affairs of our country. But we do 
not send a protest note after hearing every 
broadcast like, for instance, the rjresent one. As 
I said earlier on, we have not protested against 
it because we do not feel it is of a nature which 
merits any kind of protest on our part, but we 
will certainly bring it to their notice and 
impress upon the Russian authorities to use 
their influence with the Radio Peace and 
Progress so that the latter may use more 
suitable language in its future broadcasts. 

SHRI M. S. GURUPADASWAMY 
(Mysore): Sir, I understand the view of Mr. 
Bhupesh Gupta. He has said what he had to 
say. There is nothing novel about it. And what 
is surprising to me is the views expressed by 
my friend, the Deputy Minister, during the 
course of his statement. He said two things, 
firstly, "what we can do in the circumstances"; 
and secondly, "what is the objection in the 
broadcast"? And if he is helpless as he said 
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[Shri M. S. Gurupada Swamyj he is 
heipless, and if he has no objection because it 
is not objectionable, then my question is: Why 
protest at all? But 1 think he has made a slip in 
this and I will not take him seriously on this 
ground. But he has taken shelter under the plea 
that Radio Peace and Progress is a voluntary 
organisation. I want to know from the Minister 
and the Government whether they think that it 
is a voluntary organisation. The Soviet Union 
says so. But what do we think about it? The 
Soviet Union has been saying it ad nauseam 
off and on. We have also protested sometimes 
in the past. But our protests lack credibility. 
This is my point. We protested during the mid-
term election. But the Soviet Union took the 
same plea that it is an autonomous body, a 
voluntary organisation, not controlled by the 
Soviet Government. Is it that we take the 
words of the Soviet Union on their face value, 
or, do we in our judgment think that this radio 
is nothing but an appendage of the Soviet 
Government? Some time back, during the 
Indo-Pakistan war, We protested against the 
BBC broad-broadcasts. I think the House will 
remember this. Both the Houses raised this 
issue. The BBC is a voluntary organisation, an 
autonomous body, created under an Act of 
Parliament whereas this radio in the Soviet 
Union is not created by any statute. It is run, 
managed, by the Soviet Government. This has 
been created as a special contrivance to project 
their own broadcasts and to relay their own 
propaganda and also cultivate what I would 
call, an aggressive partisanship and onenlv 
rupnort 'in friendly alliances and forces in vari-
ous countries of the world. This is part of their 
propaganda. If it is a simple broadcast, I have 
no objection. But it is not a sin-role broadcast. 
Therefore, my question is whether the 
Government of India in their vis-dom still 
consider that this Radio Peace and Progress is 
genuinely a voluntary organisation enjoying 
autonomy, free from Government control. If 
thev think it is not a voluntary organisation in 
that sense of the term as the BBC, then, our 
protest has got to be more strongly word- 

ed. Our protests have not yielded any results so 
far. And correctly the Minister hassaid he is 
helpless. (Interruption). He is quite helpless. 
So, it is for the House to think what kind of 
action we have to take in such contexts in 
future. In the past we have protested. But that 
protest has not yielded any result. I am airaid 
this radio will go on broadcasting such nasty 
broadcasts which may tantamount to 
interference in the internal affairs of our 
country. Therefore, the House should express 
its total disapproval. As a sovereign body this 
Iinuse should express its resentment inst such 
broadcasts from the Moscow Radio or Radio 
Peace and Progress. And to draw an analogy 
between this radio and the radios in other 
countries is very misleading. Therefore, my 
specific point is that this House should go on 
record protesting against this kind of broad-
casts and tell the Soviet Union that in future if 
such broadcasts are made, they will be deemed 
as an unfriendly act. 

3 P.M. 
SHRI A. D. MANI (Madhya Pradesh): I 

rise to support what Mr. Gurupadaswamy has 
said. 

SHRI SURENDRA PAL SINGH: Sir, I do 
not know how the hon. Member can say that 
we are helpless in the matter. Of course, we 
are helpless in the sense that we are acting 
according to certain norms of international 
behaviour and we have got very good relations 
with the Soviet Union. We do protest 
whenever we Pnd that they are acting against 
our interests; that we have been doing all 
along. On several occasions we have pointed 
out such things to the Russians. 

SHRI LOKANATH MISRA: Onesided 
friendship. 
SHRI SURENDRA PAL SINGH: We have 
been lelling them that have to be a bttle careful 
about these broadcasts, because they may 
cause misunderstandings; if anything is done 
which we consider an interference in our 
internal affairs or is likely  to  cause  some 
trouble,     then 



289       Galling Attention [ 9 MAR. 1970 ]      to   a   matter    of    urgent      290 
public importance 

we certainly go to the extent of saying that this 
will adversely affect our relations with them 
and the Russians take note of that and they do 
everything possible to impress upon the 
organisers of the Radio Peace and Progress to 
change the tone of their broadcasts. 

SHRI BHUPESH GUPTA: But do you in 
your letters ever write that your Government is 
thinking of stopping advertisements which in-
dulge in anti-Soviet campaign, thereby 
financing anti-Soviet propaganda? 

(Interruption) 

 

SHRI SURENDRA PAL SINGH: Sir, a 
number of broadcasts are made by Radio 
Moscow and Radio Peace and Progress; we do 
not protest every time; we protest only when 
we think that some broadcasts are an in-
terference in our internal affairs or which are 
likely to cause some misunderstandings. 

SHRI BHUPESH GUPTA: Have you taken 
any care to write to America that Mr. C. B. 
Gupta should be televised in the United States 
of America along with Mr. Nijalingappa? 

(Interruptions) 

MR. DEPUTY CHAIRMAN: Shri Man 
Singh Varma, be brief. 

SHRI MAN SINGH VARMA: You say 
'brief only to us, not to others. 

 

SHRI   BANKA     BEHARY   DAS 
(Orissa): Mr. Deputy Chairman . . . 

SHRI BHUPESH GUPTA: Sir what about 
my question? I wanted to know whether they 
have written to the United States of America 
to televise Mr. C. B. Gupta along with Mr. 
Nijalingappa and the Al Capones. 

 

SHRI BANKA BEHARY DAS: Mr. 
Deputy Chairman. I think there is a certain 
amount of confusion in the mind of the -non.  
Minister because 
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[Shri   Banka   Behary   Das] 
whenever a question has been asked, he has 
evaded that question and 1 have to repeat that 
question. I would like to know from the Minister 
whether this Radio Peace and Progress is a free 
radio or a State agency or   a controlled radio, 
because we are not concerned with what     the  
Moscow Government says. It is much more 
important from your point of view, if you want to 
send a protest note, to identify the character of 
that Radio. Once you say that it is controlled, 
then definitely    whenever there   is some 
announcement from that Radio against India, 
then it should be taken as interference in our 
internal affairs. But if you characterise that Radio 
as a free Radio, then you have no right to send 
any protest note. So I categorically want to  ask 
this question whether the Radio    Peace and Pro-
gress is a controlled Radio or is an autonomous 
and free    Radio. I may remind you here that at 
the time of the last General Election when this 
question arose, Mr. K. K. Shah   was the    
Information   and   Broadcasting Minister. I still 
remember his words. He admitted in this House 
that this Radio is a controlled Radio because 
there is nothing like a free Radio or a free press 
in the Soviet Union.   I am reminding you about 
it lest you should make a mistake. So I want to 
know from the Government whether it has shifted 
its position or it still continues  to  believe   that  
this  is   a conti oiled Radio. You must be very 
sure about it    before you give the answer. 

Secondly, I find that there is a certain amount of 
confusion in his mind. Whenever the    question    
of    Radio Peace and Progress and newspapers of 
the Soviet Union comes, he   tries to  confuse  it     
with the Radio and newspapers of other places. If it 
is American    Reporter    or   any   other agency or 
newspaper    which is controlled by the Western 
world and if it tries to interfere in the affairs of the  
Government of India, then you can definitely 
protest against it. Sir, here I have got a copy of the 
text of the AIR Code. This is a nine-point Code of 
the AIR which is definitely a 

Government agency in this country. The first 
point in that Code is that broadcasts on the All 
India Radio by individuals will not permit 
criticism of friendly countries. We know that 
if there is a criticism made by anybody in his 
broadcast speech against any friendly country, 
then it is censored. That has been our past 
experience, I remember in 1957 there was 
only one sentence in my   broadcast—God 
that has failed—and this was censored, al-
though it was absolutely innocuous. And since 
1957 I have    not gone to your All India 
Radio only because of this single sentence 
having been cen^ sored from my broadcast. 
The Government thought    that by that sen-
tence I had done    something which criticised 
our friendly countries. So I want to know 
from the hon. Minister whether he regards this 
Radio as a controlled     Radio or  a  free 
Radio, irrespective of the explanation of the 
Moscow Government. Secondly, whenever an 
occasion arises when we feel that thure is 
interference in our internal affairs—of 
course we should not be very touchy about 
these things —we should have every right to 
protest and we should protest against it. 

SHRI    SURENDRAPAL    SINGH: The hon. 
Members can have different opinions about 
the    nature    of the Radio Peace and 
Progress. Some hon. Members  said that  it is 
under  the control of the USSR Government 
and others said that it is not    under the 
control of the USSR Government but we have 
to go by the statement of the USSR 
Government    and they have dearly said    that 
this is an autonomous body and so we have to 
accept that. The only point for consideration 
is, if the broadcasts which emanate from this 
Radio Peace and Progress or from the Radio 
Moscow or from anywhere else, are taken by 
us to be of damaging nature, we will certainly 
protest.  We have     protested  in the past and 
we will protest again in the future, but if it is 
not a    broadcast that is damaging to us, I do 
not see why we should protest against it. 

SHRI BANKA BEHARY DAS: Unless you 
say that it is a controlled radio, you have no 
right to protest. 


